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4THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES): (a) The total amount with-

held by the General Manager,
Telephones, Hyderabad is Rs.
50,934,84. After the directive of

the Registrar to remit the
amount to the Co-nperative Society
was received, there wes further corres-
pondance between the General Mana-
ger; Telephone and Registrar conse-
quent on the rejection of Society's writ
appeal for remittance of recovered
amount by the High Court. The Re-
gistrar's final stand was that it would
not be desirable for him to interfere
in the matter till the main writ peti-
tion was finally disposod off.

(b) Departmenta] shares worth Rs.
2,500 have been withdrawn: the pro-
cedural details are being examined.

¢c) Instructions have already hLeen
issueq regarding procedures to be
adopted before releasing the witheld
amount.

Implementation of Contract Labour
(Regulation and Abolition) Act,
1970 by Paradeep Port

608. SHRI SARAT KUNAR KAR:
Will the Minister of FARLIAMENTA-
RY AFFAIRS AND LABOUR be pleas-
ed to state;

(a) whether the Contract Labour
(Regulation and Abolition) Aet, 1970
ig being implemented by Paradeep
Port; and

(b) if so, the action taken for the
appointment of workmen by the con-
tractor executing the Dumper House
at Paradeep Port?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) Yes, Sir.

(b) According to the information
Made available by the Ministry of
Shipping ang Transport, the work cf

per House is being executed by
M/s. Graithwaite Burn and Jessop
Construction Company Limited. The
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Contrators’ establishment had initially *
obtained a licence for employing 108
contract labour and have subsequently
applied for licecce for additional 100
workers which is Leing proces:ea by
the authorities concerned. -

5

Message from Pakistan’s Prime
Minister

609. SHRI F. P. GAEKWAD: will
the Minister of CXTERNAL AFFAIRS
be pleased to state: .

(a) whether a high functionary in
the Pakistan Foreign Office arrived in
India to deliver a personal message
from Pakistan’s Prime Minister, as re-
ported in the Press on 5th April, 1977;
and

(b) if so, the nature agnd contents
of the message?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAIL BIHARI VAlJ-
PAYFF): (a) Mr. S. Shah Nawaz,
Additional Foreign Secretary in the
Ministry of Fureign Aflairs, Govern-
ment of Pakistan, visited New Delhi
as the special Envoy c¢f the Prime
Minister of Pakistan from.Apri! 4 to 7,
1977. He called un the Prime M.nister
on Apri] 6 and handed over a letter to
him from Mr. Bhutto.

(b) Communicstiions belween Gev-
ernmesnts are confidential in nature.
In general, however, Mr. Bhutto ex-
pressed hisg desire to continue the pro-
cess of normalization of relutions bet-
ween the two countries.

Deaths etec. due to forcible sterilisation
in HP.

610. SHRI BALAK RAM: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state;

(a) the number of persons died or
rendered physically invalid due to for-
cible sterilisation under the so-called
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non-officia] 5-point programme during
emergency in Himachal Pradesh parti-
cularly in Simla District;

(b) the gmount of compensation, if
any, proposed to be given to the fami-
lies of the deceased or those rendered
physically invalid; and

(c) the action taken or contemplat-
ed to be taken against all those res-
ponsible?

THE MINISTER OF HEALTH AND
FAMILY WEILFARE (SHRI RAJ
NARAIN): (a) Government of Hima-
chal Pradesh have reported that there
has  been no case o’ this type.

(b) and (c). Qu=stion dces not arise.

Enquiry in  Allegations against
PM.G.. West Bengal Circle, Calcutta

+ 611. SHRIMATI AHILYA P RANG-
NEKAR): Will the Minister of COM-
MUNICATIONS be pieased tc state:

(a) whether there are complaints
of vindictive actions on politica] con-
siderations against the staff by the
Postmaster General, West Bengzal Cir-
cle, Calcutta;

(b) if so, whether Post and Tele-
graph Department is considering in-
quiry into the allegations against the
PMG; and

(c) whether Governmeny are consi-
dering to transfer the gaid Postmaster
Genersal from the West Bengal to faci-
litate impartial enquiry?

THE MINISTFR OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES). (a) nd (h). Some complaints
were receiveqd agatnsi the adm:mis'ra-
tion of the Pu:ztmaster tiereral, West
Bengal Circle. Inquiries made how-
ever, reveal that’ no vindictive action
was taken by the Posimisster General
against the s{a‘f or Political considera-
tions.

b(c) Does not arise.
‘ et "

-

Supply of Public and Private Secter
% Steel to Maruti V&,
% 3
612. SHRY SOMNATH CHATT
JEE: Will the Ministe; of STEEL AND
MINES be p'easad to state:

(a) total quantity of stecl supplied
by the Public and Private Sector
Steel Plants to Maruti Ltd.,, Haryana,
to-date since its inception;

(b) manner in which this quantity
was utilised by the company;

(c) whether any allegations of ir-
regularities and misuse of stee] had
been brought against the company;

(d) if so, the facts thereof; and

(e) action, if any, proposed to be
taken by Government in this regard?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK); (a)
to (e). The information is being col-
lected and will be laid on the Table
of the House.

Performance of Public Sector Steel
Plants

613. SHRI S. R. LaMANI. Will the
Minister of STEELL AND MINES be
pleased to state:

(a) the performmnce of public sec-
tor steel plants in the year anded 31st
March, 1977 and how it compares with,
that of the previous two years;

(b) whether stocks have accumulat-
ed with plants for want of demand;
and

(c) if so, the actual up-to-date po-
sition of stocks, the reasans of the
slack demand and the steps proposed
for quick disposal?

THE MIN,STER OF STEEL AND
MINES (SHRI BLJU PATNAIK): (a)
The following tuble irdicates the an-
nual installed cnpacity of and ef_tug_{,





